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ANNEXURE A-1 

Following photographs show encroachment done on Aravalli Plantation land 

by some of the Respondents 

Respondent No. 6 Mahesh Singh | Khasra No. 81/15 

 

 

Respondent No. 9- Devendra Singh | Khasra No. 81/15 
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Respondent No. 10 Krishna Singh & Ompal Singh | Khasra No. 67/1 

 

 

Respondent No. 13- Ravindra Singh | Khasra No. 81/11 
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ANNEXURE A-2 

Presence of waste dumping site on Khasra No. 80/8 and 80/11 that is Aravalli 

Plantation land 
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ANNEXURE A-3 

New Roads have been constructed after 25.02.2025 on Khasra No. 80/16, 

81/11, 81/12, 81/13, 81/18, 81/19 and 81/20 which are Aravalli 

Plantation land
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ANNEXURE A-4 

Following are the photographs of encroachment done at Khasra No. 81/7, 

80/16 and 81/13 by private persons: 

Ramesh s/o Omprakash at 81/7 

 

Omsat, Rakesh and Mukesh s/o Gyani at 80/16 
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Dev Dutt s/o Dayaram at 81/13 
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